31.07.2017 J-1 FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

31.07.2017

COURT NO.3

(DIVISION BENCH-IT)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M

1. W.P.(C) 4393/2017 M/S TOSHNIWAL ENTERPRISES ARVIND NIGAM, GAURAV KEJRIWAL
CM APPL. 19189-90/2017 CONTROLS LIMITED SUJIT KESHRI, MIKHIL SHARDA,
VS. UNION OF INDIA AND AKSHAY BHANDARI
OTHERS SARFARAZ AHMAD, BIRBAL PRASAD

DINESH AGNANI, LEENA TUTEJA
ISHANN CHAWLA

COURT NO. 6
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE CHANDER SHEKHAR

AT 2.15 P.M

1. W.P.(c) 11059/2015 UNION OF INDIA RUCHIR MISHRA
VS. A.C. MATHRU ASHISH NISCHAL

COURT NO. 6

(DIVISION BENCH-III)

HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE NAVIN CHAWLA

AT 2.15 P.M
1. RFA(OS) 159/2014 VIPIN KUMAR JAIN T.K. GANJU, MANIK AHLUWALIA
VS. RAM BABU JAIN & ORS. ABHISHEK BHARDWAJ,
SWATI R. SINGH, J.P. SENGH
GIRISH AGGARWAL, MANISHA MEHTA
VAIBHAV JAIN

2. LPA 160/2015 RITU BHATIA S. MUKHERJEE, AVIJIT SINGH
CM APPL. 5244/2015 VS. MINISTRY OF CIVIL DEV P. BHARDWAJ,
CM APPL. 7650/2015 SUPPLIES CONSUMER AFFAIRS SATYA PRAKASH SINGH
& PUBLIC DISTRIBUTION SAURAV AGARWAL, A. TIWARI
& ANR.
3. W.P.(c) 3721/2017 ARKSHIT KAPOOR ANKIT KOHLI, DEV P. BHARDWAJ
VS. UNION OF INDIA & ORS. SURENDER KUMAR, NARESH KAUSHIK

DERIK SINGH



31.07.2017

AT 2.15 P.M

1. CRL.A 174/2017

AT 10.30 A.M

1. W.P. (c) 4431/2014
CM APPL. 8855/2014

2. W.P.(c) 4578/2014
CM APPL. 9119/2014

3. W.P.(c) 6682/2014
CM APPL. 15862/2014

4. W.P.(c) 1/2015
CM APPL. 7/2015

1. W.P.(C) 6289/2011

J-2 FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

COURT NO.33

(DIVISION BENCH-IV)

HON'BLE MR. JUSTICE G.S.SISTANI
HON'BLE MR. JUSTICE CHANDER SHEKHAR

AMIT KUMAR RAJENDER PRASAD
VS. THE STATE (NCT OF RAJAT KATYAL
DELHT)

COURT NO.7

(DIVISION BENCH-VITI)
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MS. JUSTICE REKHA PALLI

INDIAN COUNCIL OF GAGAN MATHUR, VARUN KUMAR
AGRICULTURAL CHITTARANJAN HATI
RESEARCH & ANR.

VS. SHRI LAXMI NARAYAN

MEENA
INDIAN COUNCIL OF GAGAN MATHUR, VARUN KUMAR
AGRICULTURAL CHITTARANJAN HATI

RESEARCH & ANR.
VS. RAM RATTAN SINGH & ORS.

INDIAN COUNCIL OF GAGAN MATHUR, VARUN KUMAR
AGRICULTURAL SHANKER RAJU
RESEARCH & ANR. NILANSH GAUR

VS. SURESH RAI|

INDIAN COUNCIL OF GAGAN MATHUR, VARUN KUMAR
AGRICULTURAL SHANKER RAJU
RESEARCH & ANR. NILANSH GAUR

VS. AJAB SINGH

COURT NO. 11
HON'BLE MS. JUSTICE INDERMEET KAUR

SANJEEV KUMAR SHARMA B.R. SHARMA
& ORS. GAUTAM NARAYAN
VS. GOVT OF NCT OF NCT BHEEM SAIN JAIN

OF DELHI & ANR.



31.07.2017 J-3 FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

COURT NO. 16
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 2.15 P.M

1. W.P.(C) 8175/2014 SCHOOL MANAGEMENT OF VINAY SABHARWAL
CM APPL. 19019/2014 G D SALWAN SCHOOL NIDHI RAMAN
VS. DIRECTORATE OF K.N. SINGH
EDUCATION AND ANR. NIKHILESH KUMAR
2. W.P.(c) 3705/2002 PROF. S.P. NARANG R.K. SAINI, MINAL SEHGAL
CM APPL. 6355/2002 VS. UNIVERSITY OF DELHI VARUN NAGRATH, AMIT BANSAL
SEEMA DOLO
3. W.P.(c) 9262/2016 NARENDRA SINGH K.K. RAI, CHARU AMBWANI
CM APPL. 37410/2016 VS. BUREAU OF INDIAN ANSHUL RAI
STANDARDS THROUGH THE B.K. SOOD, SANDEEP THUKRAL
DIRECTOR GENERAL & ANR. HARISH GAUR
4. W.P. (c) 823/2012 PARAMJIT SINGH SAURABH SHARMA
VS. IOCL & ORS. V.N. KOURA, P.K. BENIPAL

HIGH COURT OF DELHI
29" JULY,2017 REGISTRAR (LISTING)



31/07/2017

56.

57.

COURT NO. 19

HON'BLE MR. JUSTICE YOGESH KHANNA

FOR PRONOUNCEMENT OF JUDGEMENT

CO.PET. 189/2016 AT-RAWAS MINING CO. LLC

CO.APPL. 1141/2017 Vs. ASA PORTFOLIO PRIVATE
LIMITED

CO.PET. 896/2016 NITYA ELECTROCONTROLS PVT.
LTD.
Vs. UNIQUE ENGINEERS PRIVATE
LTD.

khkkkhkhkhkhkhkhkhkhkhkhkhkhkkkk

PRONOUNCEMENT OF JUDGEMENT (COMPANY SIDE)

KHAITAN & CO.,MANISH KAUSHIK
RAJESH BANATI,VIKRAM SINGH
PRAVEEN KR. SINGH,UTKARSH SINGH
MOHAMMAD ZIAUDDIN AHMAD

RAJESH BANATI,VINAM GUPTA,MANISH
KAUSHIK,ANANYA PANDEY,L.SHARMA.



31.07.2017 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 24 (OS-E)
HON'BLE MR. JUSTICE MANMOHAN

25. I.A. 8027/2017 GALDERMA S.A. PRAVIN ANAND, RAUNAQ KAMATH
In CS(COMM) 1618/2016 Vs. VELITE HEALTHCARE

*kkkkkkk

COURT NO. 20 (0s - D)
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

36. O.M.P. (I) (COMM.) 221/2017 JETPUR SOMNATH TOLLWAYS KAPIL SIBAL, SANDEEP SETHI,
LIMITED AJAY SONDHI, ABHINAV DHINGRA
Vs. NATIONAL HIGHWAYS PRAG P. TRIPATHI, GUNJAN SINHA
AUTHORITY OF INDIA JAIN, MUKESH KUMAR, RISHABH KAPUR

BHAVANA DUHOON

37. O.M.P.(I) (COMM.) 227/2017 PUNJAB NATIONAL BANK RAJIV NAYYAR, MAYANK GROVER
Vs. NATIONAL HIGHWAYS ISHA J.KUMAR, PRAG P. TRIPATHI
AUTHORITY OF INDIA & ANR. GUNJAN SINHA JAIN, MUKESH KUMAR

RISHABH KAPUR, BHAVANA DUHOON
KAPIL SIBAL, SANDEEP SETHI
AJAY SONDHI, ABHINAV DHINGRA

*kkkkkk

COURT NO. 13
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M.

1. O.M.P. (coMM) 337/2016 M/S BHARAT SANCHAR NIGAM DINESH AGNANI, L.B.RAI, MOHIT KUMAR
I.A. 8714/2016 LIMITED SHARMA, SAMEER JAIN, ANU SURA
Vs. M/S EXNXT SOFTWARE MARK WRIGHT

PRIVATE LIMITED

*kkkkkkk

COURT NO. 19 (OS-F)
HON'BLE MR. JUSTICE YOGESH KHANNA

16. O.A. 86/2016 KRBL LTD AJAY AMITABH SUMAN, KAPIL KUMAR
In CS(COMM) 929/2016 Vs. LAL MAHAL LTD AND ANR GIRI, VINAY SHUKLA, MOHAN
VIDHANI
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